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I, the Chairman of the Committee on Private Members' Bills and Resolutions. 
havina been authorised by the Committee to present the report on their behalf, 
present this Forty-sixth Report. 

2. The Committee met on 7:1 November. 1995 for-

I. EuIIIiDatioa of the followin, Constitution (Amendment) Bilb uadcr 
Rule 294(1)(a) of tbe Rules of Procedure:-

(1) The Co.lituaioa (Amcacbncat) Bill. 1995 (A~' o/."it;k 312) 
by Shri Ocorp FeruDdcs. 

(2) The Collltitulion (Amendment) Bill. 1995 (014,.,. __ , 0/1llficM 345, 
nc.) by Shri Sycd Shahabuddin. 

II. ClassifICation and alloc:ation of time for discussion of Bills ("Mf~ 
Appendix) under dauses (b) and (c) of Rule 294(1) of the Rulca of 
Proc:edurc. 
EUlfUlUIIion 01 Consti,ution (Amend"'~nl) Bills. 

3. The Comminee c:oaaidcrcd the Billa and arrivcd at the followin, findinp II 
a result of their examination of the Bills:-

Findings 0/ lite Committee 
(1) The Constitution (Amendmcnt) Bill. 1995 (AmendlMlll of lin ide 312) 

by Shri OcoIJC Fernande •. 

The Bill seeks to amend article 312 of the Constitution with a view to endiDa 
tbe Slatus of Indian Police Service 15 an all-India service. 

After considcrin, all llpeetS of the Bill. Ihe Committee recommend that the 
member may be permitted to move for leave 10 introduce the Bill. 

/(2) The Collltitution (Amendment) Bill. ]995 (AmendtrWll of tlnicJ~ 345, 
V _ etc.) by Shri Syed Shahabucldia. 

The BiD IeCb to amead the Conititulioa with • view 10 provide tbal the 
lanpaaea. which have been dcdared .. their mother Ion,. by nol leu than ten 
per Clent of Ibe population of a State. or of any diltric:l. block or paaehayat 
tbcrcia. and which have been rcc:opited by lhe Slate for educational purpGICI • 
• aII be dcdared II additional official lanauaaa of the ~ate to be IIICd ia 
...... iaillralioa. (or specified PUrpGICI. in the Slate II a whole or in IpeCified 
parts thereof. II the case may be. 

After COIIIiderin, alllIpeCII of the Bill. tbe Committee recommend ..... Ibe ._ba may be permitted 10 move for leave 10 introduce the BiD. 

C~ tINI tIUoctrtioII 0/'. 10 BUb. 
4. TIle CoauBiI1ce .... calliderecl dlllificalioa _ allocation of dIae ID Dille 

... ~fied in Ibe Appe8CIia. 
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S. After CIOIIIidcria, II. IIpCCIS of the Bills. the Committee "iF eDCl tbat 
the followia, BiDs be pIIICCd in caaepy • A' :-

(1) TIle OffICiIi Secrets (Alncndmcnt) BiD. 1995 (/1IIntioII 0/.., ...... 
16) by Slari Mohan $i.... (Dcoria). 

(2) The Constitution (AIIICDCIDlCllt) Bill. 1995 (S"bSlilllftOll O/llew _ell 
lor .n;&I~ 44) by Shri Syed .... buddin. 

(3) The Railwa,. (Amenchnent) Bill. 1995 (A,.,."'-,., o/l«IitHu 2 I11III 
137) by Shri MoUn Sin'" (Ocoria). 

(II) TIle Compullory Education Bill. 1995 by Shri China Bau. 
(S) 11ac NatioDll Commiuion for Women (AlllcDdlllCllt) Bill. 1995 

(A,.,.dmelll 0/ 1«1;"" 10) by Shri Chitt. B .... 
(6) The Constitution (Amcnchnent) Bill. 1995 (A me"""", 0/ "niek 164) 

by Slari Clin. BMu. 
(7) The Safai K.r.meh.ri, Insurance SchelllC Bill. 1995 by Shri Napl 

Illm Premi. 
The Comminee further recommend th.1 lhe remainin, two Bills be placed in 

caaeaory 'B'. The Committee recommend .lIocation of time for each of the Bills 
• IhowrI in column S of the Appendix. 

R«OIIImelldtrliolU 
6. The Committee recommend th.I;-

(i) Sarvubri 000" Fern"" and Syed S ...... bucklin. be pennincd to 
move for Ie.ve to introduce their Constitution (Amendment) Bills; .nd 

(Ii) the d .. ifation .nd .lIoc.tion of time to Bills by the Committee. u 
shown in the Appendix, be 'arccd to by the House. 

NEWDELm; 
November 'l7. 1995 

Alrah.y.n. 6, 1917 (Saka) 

S. MALLIKARJUNAIAH, 
ChaimIIUI. 

COIIImillft 011 Pri"., M,mbers' 
Bi'& ad Raol",itHu. 



APPENDIX 

51. Name of the Bill and Bill No. 
No. Membcr-iD-c:barac 
1. 1'1Ic Official Scc:re1S 62 of 1995 

(ADleadment) Bill. 1995 
(',..,.,. 0/1leM' .aioII 16) 
by Shri Mohan Sin", 
(Dcoria). 

2. The Constitution 51 of 1995 
(Amendment) BiU. 1995 
(s..b.rIiIutiOll 01 "ew ",*k 
lor .nick <U) by Shri Syed 
Shahabuddin. 

3. The Railways 61 of 1995 
(Amendment) Bill. 1995 
(Am~' 01 I«lions 2 
.. d I J7) by Shri Mohan 
Sin", (Ocoria). 

4. The Compulsory Education 55 of 1995 
Bill. 1995 by Shri Chitta 
Buu. 

,so The National Commission 59 of 1995 
for Women (Amendment) 
BiU. 1995 (Amendme", 01 
1«fi0ll 10) by Shri Chitta 
Buu. 

6. The Education Bank of 60 of 1995 
India Bill. 1995 by Shri 
China B ..... 

1. The Constitution 53 of 1995 
(AIIleadment) BiU, 1995 
(.4........., 01 tII'fidI 164) 
by Slari Chitta B ..... 

8. ne Safai ~nmcharia 49 of 1995 
InMIraIICC SdIeme Bill. 1995 
by Sbri M ..... I Ram Premi. 

9. The NaaionaI Commillion 47 of 1995 
for Safai ICaramdwil 
(Nneadmeat) BiD, 1995 
(~ 01 XCIIDfI I. 
de.) by $lui ManpI Ibm 
PreIII.i. 
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Cateaory Time 
recommendccl recommended 

A 2 hours 

A 2 hours 

A 2 houn 

A 2 houn 

A 2 houn 

B 2 houn 

A 2 houn 

A 2 hours 

B 2 houn 




